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Development (NABARD) has reporied that Cooperative
Banks (including Land Davelopmant Banks) and Regional
Rural Banks In Kerala are not collecting compound interest
from farmers in respect of agricultural loans. Position In
respect of commercial banks in being collected and will be
laid on the Table of the Houss to the extent available

Alr Tax! Services

2728. DR. SHRIMATI K.S. SOUNDARAM. WIli the
Minister of CIVIL AVIATION AND TOURISM be pleased lo
atate:

{(a) the number of pending applications for operating
air taxis in the country;

(b) whether any last date haa been fixed for
submission of fresh applications for the purpose, and

(c) it so, the detalis thereof?

THE MINISTER OF CIVIL AVIATION AND TOURISM
(SHR! GHULAM NABI AZAD) (a) Twenly four applications
for issue of No Objection Certificate for Air Taxi operator's
permit are pending.

(b) No, Sir
(c) Does not alrse,

[Trans/ation]
Reglona! Office of RBI

2727, 8HR! SURAJBHANU SOLANKI, Will the
Minister of FINANCE be pieased to stale;

(s) whether the Regional Office of the Reserve Bank
of india has been functioning at Bhopal, and

{b) if so, the details thereof?

THE MINISTER QF STATE IN THE MINISTRY OF
FINANCE (SHRI M.V. CHANDRASHEKHARA MURTHY)
(a) and (b). Raserve Bank of India has intimated that its
Reglonal Office at Bhopal has been functioning since 1872,
[Engiish]

Overhead Expenditure of LIC

2728, SHRI GEQRQE FERNANDES' Wiii the Minigter
of FINANCE be pleassd to state.

(a) whether the overhead expenditure of Lile
Insurance Corporation of india Is more as compared to the
expenditure of Insurance oompanies of America and

England;

(b) the steps taken to reduce the owvehead
expenditure of the Corporation;and

(c) the overhead expenditure incured by Life
Insurance Corporation during 1993-94 and the expenditure
estimated for 1994-957

THE MIMISTER OF STATE IN THE MIMNISTRY OF
FINAMCE (SHRI M.V. CHAMDRASHEKHARA MURTHY):
(a) Life Insurance Corporation of India (LIC) have reported
that since a large number of insurance companies operate
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Inthe USA and UK. and since the accounting practices
and legal requirsments differ considerably, no rational
companson wlil be possible in the matter of overalt
expense ratio of the LIC vis-a-vis these companies.

{b) Through oconstant budgetary control and
continuous adminisirative efforts, LIC have brought down
the ratio of management expenses 1o total premium
Income from 25 82% In 1088-89 to 21.83% in 1083-04,

(¢) Actual Tota! Management Expenditure in-
curred

Year Rupees In Crores
1993-94 2124 85
Estimated Total Management Expenditure
Yoar Rupees in Crores
1994-95 2508.23
[ Transiation)

Alr Texl Operators

2720, SHRIMATI SHEELA GAUTAM.
SHRI RAJESH KUMAR:
SHRI RAMESHWAR PATIDAR:

Will the Minister of CIVIL AVIATION AND TOURIGM
be pleassd to state.

(a) the names of those air laxl operators who have
sought permission 10 stait air servicse during the last thres
years and the current year so far,

(b) the detalls of their lieets Indicating the types of
alrcraft possesssd by them and the areas where they
proposs (0 slart alr services;

(c) the names of those air taxi operators who have
been granted permission in this regard;

{d) the names of the such cperators who have started
their alr services; and

(a) the detalls of those air taxi operalors who are
ikely to start their air servicss during 1904 and 10067

THE MINISTER OF CIVIL AVIATION AND TOURISM
(SHRI GHULAM NABI AZAD), (a) and (b), The namss of
air taxi operators who had sought psrmission to start
scheduled air transport servioes along with detalls of thelr
fieat are given ot Statementl Delails of the arems
propesed/operated by them are given at Statement-/i

z) to [e). The following six among the existing Air
laxi Operators have been granted permission to
operated sheduled Air Transport Services within the
ountry.

1. M/s. East West Travel and Trade Links Ltd.





